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Supreme Court [7]

Kapsons Agencies (P) Ltd. v. S.K. Ghai, (J. K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine
SC 6126

Khaitan Consultants Ltd. v. P.L. Mullick & Co., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC
OnLine SC 3138

M. Subbaramaiah v. Tiriveedhi Ramesh, (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine
SC 6125

Malda District Primary School Council v. Mohd. Minatullah Mondal, (J.K. Maheshwari and A.S.
Chandurkar, JJ.), 2026 SCC OnLine SC 332

Sarju Prasad v. State of U.P., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
334

Satveer v. State of Rajasthan, (M.M. Sundresh and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 333

United Labour Federation v. Gagandeep Singh Bedi, (Prashant Kumar Mishra and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 331

Allahabad High Court [13]
Ajab Narain Gupta v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 507
Arvind v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 509
Mayaram v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 508
Mumtaj Chaudhariv. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 511

Pramod Kumar v. State of U.P., (Sangeeta Chandra and Narendra Kumar Johari, JJ.), 2023 SCC
OnLine All 5487

Santosh Kumar v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 512
Satish v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 513
Shiv Kumar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 514

State of U.P. v. Raju, (Rajnish Kumar and Ram Manohar Narayan Mishra, JJ.), 2026 SCC OnLine All
506

Sunita v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 510

U.P. Expressway Industrial Development Auth. v. Land Acquisition, Rehabilitation & Resettlement
Auth., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 516

U.P. Expressway Industrial Development Authority v. Land Acquisition Rehabilitation & Resettlement
Authority, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 517

U.P. Expressway Industrial Development Authority v. Land Acquisition Rehabilitation Resettlement
Authority, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 515

Andhra Pradesh High Court [1]
Zion Shipping Ltd. v. Sarala Foods (P) Ltd., (B.S. Bhanumathi, J.), 2024 SCC OnLine AP 5881

Bombay High Court [64]
Abuzar Ayyaz Tamboli v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1548
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Aditi Vijay Jadhav v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC OnLine
Bom 1572

Aditya Suhas Pathak v. Shriram City Union Finance Ltd., (Manish Pitale and Shreeram V. Shirsat,
J1.), 2026 SCC OnLine Bom 1591

Ambika Enterprises v. Prasad Sanjay Akubattin, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom
1541

Anil Rao v. PCI Pest Control (P) Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 1543

Anish Sonu Dhatkar v. State of Goa, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026 SCC
OnLine Bom 1581

Ankita Mahendra Pawar v. State of Maharashtra, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC
OnLine Bom 1594

Ankush Mahatu Balwadkar v. Pune Municipal Corpn., (Manish Pitale and Shreeram V. Shirsat, JJ.),
2026 SCC OnLine Bom 1585

Bajaj Allianz General Insurance Co. Ltd. v. Kamaltai, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom
1562

Bajaj Allianz General Insurance v. Phulki Ramesh Dhondiya, (Sharmila U. Deshmukh, J.), 2026
SCC OnLine Bom 1560

Bakelite Hylam Ltd. v. Dattani Construction, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1540

Baldevraj Topan Ram Taneja v. SFIO, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2026 SCC
OnLine Bom 1556

Bank of Baroda v. ESI Corpn., (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC OnLine Bom 1586
Bapu Sonu Gaikwad v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 1588

Darvesh Gendalal Chaure v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.),
2026 SCC OnLine Bom 1565

Dattu v. Dattatraya, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1557

Deepak Dnyandeo Shinde v. Competent Authority & Sub Divisional Officer, (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 1575

Deepali Ramchandra Koli (Chavan) v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna, JJ.),
2026 SCC OnLine Bom 1576

Drishti Hospitality Co. (P) Ltd. v. State of Maharashtra, (Sharmila U. Deshmukh, J.), 2026 SCC
OnLine Bom 1574

Ebrahim Haji Lakdawala v. Municipal Corpn. of Gr. Mumbai, (Jitendra Jain, J.), 2026 SCC OnLine
Bom 1542

Fairview Coop. Hsg. Soc. Ltd. v. Savinder Singh Rekhi, (Abhay Ahuja, J.), 2026 SCC OnLine Bom
1569

Gerald Michael Misquitta v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom
1578

Goan Real Estate & Construction (P) Ltd. v. Guno Krishna Gauns, (Valmiki Menezes, J.), 2026 SCC
OnLine Bom 1584

Grant Medical Foundation v. Joint Director, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 1577

Gurit Wind (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC OnLine
Bom 1579
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Hemantkumar v. Subhash Mohanlal Ujaoney, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 1568

Hynoup Food & Oil Industries Ltd. v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC
OnLine Bom 1555

IPCA Laboratories Ltd. v. Anrose Pharma, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6280
IPCA Laboratories Ltd. v. Anrose Pharma, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6281
IPCA Laboratories Ltd. v. Anrose Pharma, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6279

Khimjibhai Harjivanbhai Patadia v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine
Bom 1595

Kia Park Coop. Housing Society Ltd. v. District Deputy Registrar of Coop. Societies, (Amit Borkar,
J.), 2026 SCC OnLine Bom 1597

Krishna Balu Phulore v. Kishorkumar Ratilal Suchak, (Amit Borkar, J.), 2026 SCC OnLine Bom
1564

Laxman Rangnath Barhate v. Registrar of Coop. Societies, (Amit Borkar, J.), 2026 SCC OnLine
Bom 1589

Liladevi Santoshkumar Bhoot v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine
Bom 1550

Mahendra Sabharu Majhi v. Mahlaxmi Enterprises, (Jitendra Jain, J.), 2026 SCC OnLine Bom 1561

Maruti Balkrishna Kadav v. Shivagi Pandurang Telange, (Amit Borkar, J.), 2026 SCC OnLine Bom
1592

Mohd. Aslam Tak v. Piramal Capital & Housing Finance Ltd., (Manish Pitale and Shreeram V.
Shirsat, JJ.), 2026 SCC OnLine Bom 1590

Mount Mary Builders v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 1551

Mukesh Kumar Jha (Dr.) v. State of Maharashtra, (R.1. Chagla and Advait M. Sethna, JJ.), 2026 SCC
OnLine Bom 1571

Mumbai Municipal Corpn. v. Amir Mohammad Rafi Shaikh, (R.M. Joshi, J.), 2026 SCC OnLine Bom
1558

Municipal Commr. v. Sanjay Manohar Akolkar, (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1582
Murlidhar Vishnu Bomble v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 1583

Navkar Paradise Coop. Housing Society Ltd. v. Navkar Infraprojects, (Milind N. Jadhav, J.), 2026
SCC OnLine Bom 1563

Parvesh Construction (P) Ltd. v. TJSB Sahakari Bank Ltd., (Manish Pitale and Shreeram V. Shirsat,
JJ.), 2026 SCC OnLine Bom 1580

Poonam Bharat Kudale v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1570

Pradeep P. Ghadi Amonkar v. State of Goa, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026
SCC OnLine Bom 1598

Pradeepkumar Bankatkumar Maroo, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1566
Pradip Prakash Baikar v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1547
Ravindra Shiviam Adagale v. Dinanath Kale, (Amit Borkar, J.), 2026 SCC OnLine Bom 1587

Rite Equipments (P) Ltd. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 1573

Sakshi Ganesh Ingle v. Ananta Maruti Waghule, (R.M. Joshi, J.), 2026 SCC OnLine Bom 1559

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003195375

Samadhan Bajirao Sonvane v. State of Maharahstra, (Vibha Kankanwadi and Y.G. Khobragade,
J1.), 2023 SCC OnLine Bom 3350

Sayali Devidas Sonwane v. Devidas Prakash Sonwane, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1554

SBI Factors Ltd. v. Banyan & Berry Alloys Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 1544
Shriram v. Rimatai, (Rohit W. Joshi, J.), 2026 SCC OnLine Bom 1567

State of Goa v. Bhanwar Ghusulal Chouhan, (Suman Shyam and Amit S. Jamsandekar, JJ.), 2026
SCC OnLine Bom 1549

State of Maharashtra v. Anil Murlidhar Wethpathak, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1546

State of Maharashtra v. Vilas Annasaheb Mahale, (Sarang V. Kotwal and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 1552

Sunilkumar Satyanarayan Agarwal v. Hari Raghunath Nagarkar Public Trust, (Amit Borkar, J.),
2026 SCC OnLine Bom 1593

Swapnil Sanjeev Mahale v. Anagha Swapnil Mahale, (Madhav J. Jamdar, J.), 2026 SCC OnLine
Bom 1596

Tushar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 1553

Vilas Dashrath Mali v. Vandana Krishna, (M.S. Karnik and S.M. Modak, JJ.), 2026 SCC OnLine
Bom 1545

Vistex Asia Pacific (P) Ltd. v. Union of India, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine
Bom 1539

Calcutta High Court [16]
Anima Ray v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 1402
Ankit Kumar Agarwal v. Commpr. State Tax, (Md. Nizamuddin, J.), 2024 SCC OnLine Cal 12161

Ankit Kumar Agarwal v. Commr. State Tax, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya,
J.), 2024 SCC OnLine Cal 12162

Arshed Sk., In re, (Apurba Sinha Ray and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 1394
Dipak Dey, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 1396

Fratelli Vineyards Ltd. v. State of W.B., (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1401
Maya Store v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1400

Nanigopal Singhadeb v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC
OnLine Cal 1398

Pioneer Coop. Car Parking Servicing & Const. Society Ltd. v. State of W.B., (Md. Nizamuddin, J.),
2023 SCC OnLine Cal 6746

Pioneer Coop. Car Parking Servicing & Const. Society Ltd. v. State of W.B., (T.S. Sivagnanam, C.J.
and Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 10490

Puja Chowrasia v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 1403
Rajib Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 1399

Ranjit Mondal v. Madhusudan Mondal, (Rajasekhar Mantha and Md. Shabbar Rashidi, JJ.), 2026
SCC OnLine Cal 1397

Samrat Chatterjee v. Union of India, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 1405
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Ministry of Law and Justice [Noti. No. S.0. 4528(E)]

Ministry of Mines [Noti. No. S.O. 4456(E)]

Ministry of Mines [Noti. No. S.0. 4457(E)]

Ministry of Mines [Noti. No. S.0. 4458(E)]

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 635(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. No. 636(E)]
Ministry of Petroleum and Natural Gas [Noti. No. S.0O. 4183(E)]
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Ministry of Railways [Noti. No. S.0. 4265(E)]

Ministry of Railways [Noti. No. S.0. 4284(E)]

Ministry of Railways [Noti. No. S.0. 4286(E)]

Ministry of Railways [Noti. No. S.0. 4287(E)]

Ministry of Railways [Noti. No. S.0. 4334(E)]

Ministry of Railways [Noti. No. S.0. 4346(E)]

Ministry of Railways [Noti. No. S.0. 4347(E)]

Ministry of Railways [Noti. No. S.0. 4349(E)]

Ministry of Railways [Noti. No. S.0. 4350(E)]

Ministry of Railways [Noti. No. S.0. 4352(E)]

Ministry of Railways [Noti. No. S.0. 4355(E)]

Ministry of Railways [Noti. No. S.0. 4356(E)]

Ministry of Railways [Noti. No. S.0. 4360(E)]

Ministry of Railways [Noti. No. S.0. 4363(E)]

Ministry of Railways [Noti. No. S.0. 4366(E)]

Ministry of Railways [Noti. No. S.0. 4372(E)]

Ministry of Railways [Noti. No. S.0. 4383(E)]

Ministry of Railways [Noti. No. S.0. 4413(E)]

Ministry of Railways [Noti. No. S.0. 4423(E)]

Ministry of Railways [Noti. No. S.0. 4428(E)]

Ministry of Railways [Noti. No. S.0. 4429(E)]

Ministry of Railways [Noti. No. S.0. 4438(E)]

Ministry of Railways [Noti. No. S.0. 4440(E)]

Ministry of Railways [Noti. No. S.0. 4460(E)]

Ministry of Railways [Noti. No. S.0. 4496(E)]

Ministry of Railways [Noti. No. S.0. 4508(E)]

Ministry of Railways [Noti. No. S.0. 4518(E)]

Ministry of Railways [Noti. No. S.0. 4519(E)]

Ministry of Railways [Noti. No. S.0. 4520(E)]

Ministry of Road Transport and Highways [Noti. No. G.S.R. 714(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 3642(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4114(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4121(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4129(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4135(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4136(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4138(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4139(E)]
Ministry of Road Transport and Highways [Noti. No. S.0. 4160(E)]
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Ministry of Road Transport and Highways [Noti.
Ministry of Road Transport and Highways [Noti.
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No.
No.
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S.O.
S.O.
S.0.
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S.O.
S.0.
S.0.
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S.O.
S.O.
S.0.
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4161(E)]
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4174(E)]
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4257(E)]
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Ministry of Science and Technology [Noti. No. G.S.R. 530(E)]
Ministry of Science and Technology [Noti. No. G.S.R. 531(E)]
Ministry of Science and Technology [Noti. No. S.0. 4191(E)]
Ministry of Science and Technology [Noti. No. S.0. 4192(E)]
Ministry of Science and Technology [Noti. No. S.0. 4455(E)]
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Ministry of Shipping [Noti. No. G.S.R. 632(E)]
Ministry of Social Justice and Empowerment [Noti. No. S.O. 4285(E)]
Ministry of Youth and Sports [Noti. No. S.0. 4112(E)]

State Rules [10]

Maharashtra Electricity Regulatory Commission (Terms and Conditions for Determination of
Renewable Energy Tariff) (First Amendment) Regulations, 2017

Godavari Marathwada Irrigation Development Corporation (meetings for transaction of Business)
Regulations, 2015

Maharashtra State Commission for Protection of Child Rights (Amendment) Rules, 2011

Maharashtra Unaided Private Professional Educational Institutions (Regulation of Admission to the
Full Time Professional Post Graduate Medical and Dental Courses) Rules, 2017

Maharashtra Prison Department (Executive Officers Qualifying Examination) Rules (Here mentioned
the number of amendment in word, unless it is first in this year Amendment) Rules, 2016

Maharashtra Motor Vehicles (Amendment) Rules, 2017

Director of Technical Education, Joint Director of Technical Education or Director, Maharashtra State
Board of Technical Education, Deputy Director of Technical Education or Secretary, Maharashtra
State Board of Technical Education, Assistant Director (Technical) of Technical Education or
Deputy Secretary, Maharashtra State Board of Technical Education, Assistant Secretary of
Mabharashtra State Board of Technical Education Maharashtra Engineering Administrative
Service, Group-A (Recruitment) Rules, 2017

Statistician-Cum-Lecturer in Government Medical Colleges, Medical Education and Research
Service, Group B (Gazatted), in the Directorate of Medical Education and Research under the Medical
Education and Drugs Department (Recruitment) Rules, 2017

Maharashtra Zilla Parishads (Electoral Divisions and Conduct of Election) (Amendment) Rules, 2017

Maharashtra Panchayat Samitis (Electoral Colleges and Conduct of Election) (Amendment) Rules,
2017

State Notifications [13]
Delhi [F. No. 47/Policy/RCS/2012/243/CD. 000181973/461]
Delhi [Noti. No. F. PS/DE/2025/104]
Delhi [Noti. No. 65/Gaz/P.F./Superannuation/2025]
Delhi [Noti. No. 67/Gaz/P.F./Superannuation/2025]
Delhi [F. No. 66/Gaz/P.F./Superannuation/2025]
Delhi [F. No. 2967-3117/TE (D-11)]
Delhi [F. No. 3/07/HESMA/2016/HP-11/1332-1343]
Delhi [F. No. F. 11/39/H-DOP/2025/713-726]
Delhi [Noti. No. F. 6/28/2025-Judl./Suptlaw/1707-1714]
Delhi [F. No. 1/25/2024-Judl./Suptlaw/1698-1705]
Delhi [F. No 6/28/2025-Judl./Suptlaw/1838-45]
Delhi [Noti. No. F. 23/19/Proro/2025/LAS-VIII/Legn/12414]
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Delhi [F. No. 19(48)/Sectt./Tpt./2025/223]
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